
VAISAICHA 28, 1892 (SAKA) 

THE MINISTER OF HEALTH AND 
FAMILY PLANNING AND WORKS. 
HOUSING AND URBAN DEVELOPMENT 
(SHRI K.  K. SHAH): (a) and (b). Some 

~  occupying ab0ut 41,000 square fcct of 
floor are.. ~  already b:en ,hifted from 
Delhi to Faridabad during the last 7 years. At 
present, there is no other office accommoda-

tion available there for shifting other ollices. 

Implementation of Family Plannlll1l 
Programme in States 

·1691. SHRI RAM KISHAN GUPTA: 
Will the Minister of HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOPMENT 
be pleased to 'tate: 

(a) the names of the States which are 
laf!llinl! far behind the natklnal averqe in 
implementing family planning programme; 
and 

(bl the steps taken or proposed to b. 
t.ken to gh-c push to the programmes in 
these State' ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PL\NNING AND WORKS. HOUSING 
AND URBAN DEVELOPMENT (DR S. 
CHANDRASEKHAR): (a) Such States 
arc-Bihar, Assam, Rajasthan and Ultar 

d~  

(b) Special elTorts are hcing made to 
heir these States implement the Prollramme 
more vigorously by--

I. Bringing expeditiously on around 
the full basic infra· structure wIth 
8 view to motivating the people in 
favour of family planninll and 
providing 8uflPlieQ and services 
nearest to their homes. 

2. Increasing the educational and 
motivational efforts. 

~  Increasing training facilities 10 tbat 
the personnel can offer better 
services. 

4. Introduction of new schemel Ute 
intensive work and additional 
inputs in populous Districts. 
Selected Clreas. ~d sectors 
and post partum work in blper 
hospitals where larse number of 

deliveries take place. 

s. ProYldlnl!' arater mobility for *' 
peripheral staff. 

6. EffIIctlve sUDenision and ,uidance 
from the District and State Oftlceft 

all well as throullh visit, of senior 
OfHoerl from the Centre. 

Vee or Low SlIlphur Heavy Stock as Food 
StIck ... Iud of Napbtbll by Private 

Sector FertlUlCr Units 

·1692. SHRI HIMA TSINOKA: Will 
the Minister of PETROLEUM AND 
CHE\HCALS AND MINES AND METALS 
be pleased to state: 

(a) whether Government have reontly 
directed the private sectol' fertilizer unit, to 
u<c low sulphur heavy stock liS feedstoclt 
instead of naphtha; 

(b) if so, whether this has been I'CSllted 
by the private manufacturers of fer illizers, 
if so, on what grounds: and 

(c) the reasons necessitating the issue of 
such orders and the steps being taken to 
enslIre compliance thereof 7 

THB MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
(SHRI D. R. CHAVAN): (a) The exilt-
ing private sector fertilizer onits ulln, 
naphtha as feedstock have not been directed 
to u,e other feedstock. However. perriee 
IntendIng to set up fertilizer projects ia 
future based on naphtha as feedstock have 
been advised to consider use of other feed-
stock like low sulphur heavy stock/fuel 011. 

(b) No. 

(c) The use of feedstock other than 
naphtha has been SUllllcsted In view of the 
anticipated sbortaRe of naphtha fr.,m 1973 
onwardl. 

IndIa's 011 R_. 

·1693. SHRI N. R. LASKAR: Will 
the Minister of PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
be pleased to slate: 

(a) whetber It II a fact that India'. 

prognosticated 011 reserves which were esli-
mIlted at 4,000 million tonnes by U.N. 
Clq!«t N.A. KallDin in 1965 are now feared 

to be 1,000 million tODDel after the explora-




